Declaration of_Assets and Liabilities

S0 Gﬁ“‘f 5/ Yearr?ﬁng”zo'p«g
'}‘1‘} L AMIT. Kb ANAND....., son/daL[éhter/ fe of KAUVSHAL. KLSIHPR v APAV
aged....... L S - years, belonging to BLAAR..BLPHAN..SABHA. it fDPrTNFD

service and presently working os (JFFA_LA[&f?'f_TEf\fDEA/T

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

\% (?/“gmyseif, my spouse and dependants*:

A. Details of movable assets
2';’@—% (Assets in joint name indlicating the extent of joint ownership will also have to be
— given)
Tgleles
Sr. Description Self Spouse Dependan | Dependant- | Dependan
No. Name(S) t-1 2 t-3
c '] Name Name Etc. Name
(i) | Cash s LoVELY Knl [VALBHAV N )
/?000/ qoool— |komar | NI/ NLL
(ii) | Deposits in & 3 -y
Banks, Financial S-B- 1 R LA
Institutions And i ]
Non-Banking sppoo|— [a20°° | NIL |NLL NI
Financial
Companies
(iii) | Bonds, 0 (sl -
Debentures and 3 Lp 2 o L wIL | NLIL ML
Shares in 46000/—— ks '
companies '
(iv) | Other financial
institutions, ’
NSS, Postal WL NIL | NI NIL | NEL
Savings, LIC ot
Policies, etc
(v) | Motor Vehicles = _ . .
(details of W i~ IL L f\ff. ( NIL
make, etc.)
(vi) | Jewellery (give 9 07,««\ gﬁjﬂm 400
details of r T e
weight and Cq,oﬁof ) i‘:}go ‘i"“‘ Qﬁ,dﬁ"‘)?—) nMIL NL L
value) : 13 »
I W)
(vii) | Other assets, g J ,
such as values - T Tt s It N L
of claims / N L NI N : L
interests '
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income: of the

employee.
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B. Details of Immovable :ssets

[Note: Properties in joint owners

also have to be indicated]
Sr. Description
No.

(0 Agricultural Land

- Location(s)

- Survey number(s;

- Extent (Total

measurement)
-Current market value

(i) Non-Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total

measurement)

-Current market value

(iii) | Buildings (Commercial

and residential)

Location(s)

- Survey /door

number(s)

- Extent (Total

measurement)

- Current market

value o

Houses / Apartments,

etc.

- Location(s)

- Survey /door

number(s)

- Extent (Total
measurement)

- Current market

value

(v) | Others (such as

interest in property)

(iv)

(2) 1 give herein below U
institutions and government «
[Note : Please give

Sr. Description
No.
(@ (i) Loans from Banks
(ii) Loans from fitione
institutions

(iii) Governmelit .

(a) dues to departii-
dealing with governi.
accommodation

(b) dues to depa: -
dealing with suf
-water

(c) dues to dep?
dealing with sujp:
electricity

AWJ

hip indicating the extent of joint ownership will

f—saf——_—mﬂ Dep:r;dan Deps:;dan Depp_?fnt-—]
) Name Name Etc. Name
| JoLNT . .
Fr;”/ffl,y AL AL NLL | NVLL
Al | NIL | NIL | VEL ~EL
NEL NEL  InIL | MEC \NEL
ATEL |V L | NI | NEC | st
NEU ] NTU NTU|NTL [NTL

. Jetails of my liabilities / over dues to public financial

1a details for each item)

Name & address of Bank /
Financial Institutions(s) /
Department (s)

Amount outstanding as

(o] ) BFPPITEIIEN

............
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"
(\l/\-' L
- ﬁ - ’
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owb” oiF
| t\\’@\/ N




(e) dues to depc
dealing with gov
transport (includ
aircraft and heli

(f) Other dues, ..

(b) (i) Income Tax @
surcharge [Als
the assessment
which Income 1.
filed. Give also !
Account Numb:.
(ii) Wealth Tax |«
indicate the asc
year upto whi.
Tax return [
(iii) Sales Tax ;
case of proprie:
business]

(iv) Property ..

e, Personal 2!
GPF/CPF/PRAN No.
Gender

Date of Birth

Class/Group

Cadre

Home District

I hereby du
knowledge and bcli.

Place: @ﬂ’f‘ NQ 5
pate:. /3702, 2 2.5

(d) dues to depar....
dealing with tele: oo

1 ONTL NT L
| nTv N
i NT L
pAN - BLSPALSeSY
; NT S
N Tl L L
L NTL ML L
[ 110125365686

[j(MF)

2 (A8 E 2

2 | (po/MM/YYYY)

E (A/B/C)

| oFFIce ATTENDENT

..1ee.g. B.A.S.-Bihar Administrative Service,

*.- Bihar Secretariat Service etc.)

LPQTNH

. above details are true to the best of my

Signature ﬁﬂﬂdlgw .......

Name of Employee: ﬂMITKUM/-?R[?Nf-?N D

: P
3 /
- ”'{’?'m;_/’(' [ ¢/ }"//J

---------------

RASSEMBLY




Note:

Please ..
must i

in pre:

age of the declaration. Asset declaration form
~hite paper with computer typed (single side)
at.

Ml& :




